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Grant of citizenship to Jagjit Singh,
Phizo and Lal Denga by U.K, and
US.A,

4234, SHRI M. RAM GOPAL
REDDY:
SHRI BHOGENDRA JHA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether U.S. and U.K. Govern-
ments have granteq citizenship to Dr.

CHAITRA 3, 1905 (S4KA4)
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Jagjit Singh, Shri tho and Shri Lal
Denga;

(b) when they were granted citi-
zenship;

(¢) whether any protest has been
lodged by the Government of India;
and

(d) if so, what is reaction of those
Governments?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI A. A. RAHIM): (a)
Shri Phizo was granted UK. citizen-
ship.

(b) In 1961.

(¢) and (d) Government of India
does not interfere when a foreign

Government grants citizenship to an
individual.
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Conversion of Murtizapur-Yavatmal

Murtizapur-Achalpur ang Pulmn
Arvi Lines

42~35. SHRI A. T. PATIL: Will the
Minister of RAILWAYS be pleased to
state:

(a) is it a fact that Government of
India have received a proposal for
conversion of Murtizapur-Yavatmal,
Murtizapur-Achalpur, - and Pulgaon=
Arvi railway lines into broad gauge
lines; and

(b) if so, the action pfoposed to be
taken by the Government with rea-
sons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF): (a)
Yes.

(b) In view of acute shortage of .
fundg and heavy commitmentgs already
on hand, it is not possible to consider
the proposals for the present.





